
RtGISTRED 

CEr\TFRAL ADMINISTRATIVE TRIBUNAL 
BANGALE BENCH 

Comrnerci'l Ci plex(BDA), 
Indiranagar, 
Bangalore - 560 038 

Dated 

APPLICATION NO 	571 	J87(F) 

W.P. NO 	-----.--. 

Applicant 

Shri G. Bhaekar Reddy 
	V/s The Chairman, Coffee Board, 8'lore & another 

To 

Shri G. Bhaskar Reddy.  
626/A, Gandhi Road 
I'%adanepalle - 517 325 
Chittoor District (A.P.) 

Shri P.H. Ramalingam 
Ad vocat. 
52/1 9  4th Cross 
Malleewaram 
Bana1or. - 560 003 

Subject: SENDING COPIES OF GRDEP, PASSED BY THE BENCH 

Plea5e find enclosed herewith the copy of cF(DER/3/ 

passed by this Tribunal in the above said 

application on 	28787 

DEPUTY REGISTRAR 

(JUDICIAL) 
Encl 	as above 

(4' 



IN THE CIBMWIFtAlla ADINISI'JtATIVE 
I WIRZIBUMALd KDDITIO NAI. BENC 11, 
I. 

ORDER SHEET 
Application No 	5 7 1 	of 1981 ( i) 

Applicant 	 Respondent 

iOCH, )e 

Advocate for Applicant 	 Advocate for Respondent 

. Rcirc 	 \,r taev 

Date 	 Office Notes 	
I 	

Orders of Tribunal 

PSM(A)/CHRKM(J) 
28.7 .87. 

- DEPUtY REGISTR44R 
A 	l!TRATIVE TRlBUN. 
Ar30ILC.JAL BENCH 

BAiGALORE 

This application has come up for 

admission before us today. Shri P.H. 
Ramalingam, learned courel for the 

applicant, explains that the applica-

tion has been filed before this Tribu-

nal under the wrong impression that it 

has jurisdiction over service matters 

relating to the Coffee Board. He seeks 
permission to withdraw this application 
and to approach the proper court. He 
is permitted to withdraw this aplica-
tion and to approach the appropriate 
court in the matter. 

The application is, therefore, 
rejected at the stage of admission 

itself. 

Documents filed along with the 
application may be returned to the 
applicant. 	.. 	 . 

MEMBER(J) - . 
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